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In The Central Xdministrative Tribunal

Jaipur Bench, Jaipur
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Date of Order Orders | R .
18.1.2001 Mr. P.N.Jeti, counsel for the applicent
The leerned ccunsel for the applicent seeksd to
withdraw this OA. In view of the . subricsions made
before us, we dispose of this OR as wﬁfhdrawn.
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